CENTRAL MINISTRATIVE TRIBUNAL BAD BENCH

ALLAHABAD .
Allahabad this the g’k“ day of 1996,
Hon'ble Mr. Justice B.C.‘Séksena, Vice-Chairman
Hon'ble Mr, $. Da t ministrative Member.
1, Original lication no. 260 of .

Shiv Narayan Pateriya, &/o Shri R.R. Pateriya, R/o Gan-
dhi Nagar, Nai Basti, near Ploice Chowki, Lalitpur.

v+ Applicant.
Versus

i. Union of India through Gemeral Manager, Central
Railway, Bombay, VT.

1i. Chairman, Railway Service Commission ( now known
as Railway Recruitment Board), Bombay Central,
Bombay.

iii. Divisional Rsilwsy Manager, Central Railway, Jhansi.

Q[C)‘ s Respondents

{"ﬁ‘ i
Ej,y) : Alongwith

2 Origingl Application no, 261 of 1992,

Ghanshyam Dass Chaurasiya, S/o0 Shri H. Chaurasiya,
R/o 9, Ganesh Bazar, Jhansi.

e Applican‘t.

Versus
i. Jrnion of India through General Manager, Central
Rellwey, EombayyT.

ii., Chrairman, LRailway Service Commission {Known as
Rglilway Recruitment Board now), Bombay Central,
Bombay.

.+» Hespondents.

z. Crisinal Application no. 262 of 1992,

-

Htaneshtianier Tripathi, S5/o0 Sri H.L. Tripathi, R/c 4,
Suejextien Khirki, Jhansi.

Aproae = o

Versgus
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ii. Chairman, Railway Service Commission (now known
as Railway Recruitment Board), Bombay Cenatral,
Bombay.

i{1i. Divisional Railway Manager, Central Railway,
Jhansi.

osn Respondents;

. Original Appiilcation no. 203 OI iyv<.

Ram Kumar Mamdeo, S/o Sri Sitaram Namdeo, R/o 474 near
Bihari ji ka Mandir, Babina Cantt, District Jahnsi.

+«. Applicant.

Versus

i. Union of India through General Manager, Central
Railway, Bombay VI.

ji. GChairman, Railway Service Commission ( now known
as Railway Recruitment Board), Bombay Central,
Bombay.

«ss BResponderiic.

&. Original Application no. 264 of 1992,

Rakesh Kumar Srivastava, S/c Sri V.P. Srivastava, K/o
Behind Normel School, Gooler Naka, Banda.

er. Applicant.

i, Union of Ipdia, through General Manager, Central
Railway, Bombay VT.

ii. Chairman, Railway Service Commission {now known
as Rai.vey Recruitmers Boars;, Looiey cemiral,

Bombay Vi, by

jii. Divisional Rai.way Manager, Central Railway, Jhansi.

.. Respondents.

6. Oriqginal Application no. 207 "2 2777,
Km., Alekas Wwohanear, D/a2 shri V.G, L IOENE €T /o 49
Nersinagn Fooo Toriva, Jhansi.
. TrLant
Versus

ie Union o7 EIndisy Through Zer:ral Eaneger, Central
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Railway, Bombay VI.
ii. Chairman, Railway Service Commission (now known
3s Railway Recruitment Board), Bombay Central,
Bombay.

) Respondents.

9. Original Application no. 266 of 1992.

ese Applicant.
Versis

i. Upion of India through General Manager, Central
Railway, Bombay VI.

ii. Chairman, Railway Service Commission ( now known as
Railway Recruitment Board), Bombay Central, Bombay.

jii. Divisional Railway Manager, GCentral Railway Jhansi.

: ... Respondents.
C-A-26T oF 1492

Re Avdhesh K mar Vaidh, s/o shri U.S. Vaidh, R/o 131
Devri Mohalla, Ranipur, District, Jhansi.
... Applicant.
Versus

i, Union of India through General Manager, Central
Railway, Bombay VT.

ii. Chairman, Railway Service Commission {( now known
ag Railway Recruitment Board), Bombay Central,
Bombay.

a8 e Resp’)ndents.

q. Original Applicatiornno. 268 of 13392,

Satya Prakash Dubey, S/o Sri B.P. Dubey, ¢/ o Bunde lkhand
Medical Stores, Nariya Bazar, Jhansi.

ees Applicant

Versus
i. Union of India through General Nanacer, Central
FPallway, Rombay VI.
1i. tieirman, failway Service Uomtliczion {now nnoan
s Kallways kecruitment 30a-2), Fontay Central .
Eombay.




/4 /]

0. Original Application no. 269 of 1992
s

sripal singh, s/o shri Rajjan Singh, R/o Post and Village
Chirhul, Distt. Etawah (U.P.).

s A,pplican’t..

versus

i. Union of India through General Manager Central
Raulway, Bombay VT.

1i. Chairman, Rallway Service Commission (now known !
as Railway Recruitment Board), Bombay Central,
BombaY.

ii1i. Divisional Railway Manager, Central Railway, Jhansi.

... Respondents,

If . Original Application no. 270 of 1992,

Rajesh Kumar Srivastava, S/o shri I.D. Srivastave, R/ o
86 Chandrs Shekhar Azad, Gaeresh Bazar, Jhaesi.

e s AppliCant.
Versus

i. Union of Indis through General Manager, Central
Railway, Bombay VI.

ii. Chairman, Railway Service Commission (now kriowrn
as Railway Recruitment Board), Bombay Certrel,
Bombay.

iii. Divisional Railway Manager, Central Railway,
Jhansi.

. »
e+« Responienis.

19. Origingal Application no. 271 of 1992.
Prakash Lodhi, $/o0 shri Brish Bhan Lodhi, R/o Gram and

L

Fo.t Dhomboisir, Teheil Talbehat, Distt. Jhansi.

. Apf:) llC c—:ln‘t .

Versus
i, Urict of India throoggh Gereral Maneger, Centrel
coll oL, povday VT
il Ztol.o.n Bailuiy Service Commissior (riw kiow.

:lway Recruitrent Bosrd), Eombay Central,

e ba
“onhav,
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13i. Divisional Railway Manager, Central Railway,
Jhansi.

LR Respondents .

-

13. Original Applicstion no. 272 of 1992, . -

rak
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sh Mishra, S/o shri Madan Mohan Lal Mishra, R/o

Tharne
wiiolo 2

0 ¢
|
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a
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v.. Applicart.

Vversus

i. Union of India through General Manager, Central
Railway, Bombay Vi.

jj. Chairmsn, Railway service Commission {now known
as Railway Recruitment Board), Bombay Central,
BombaY .

33i. Divisional Railway Manager, Central Railway,
Jhansi.

vee Respomdents.

1&. Original Application no. 273 of 1992.

sayyed Aizaj Mohammad, s/o shri $.I. Mohamisd, R/ o
682/6, Tondon Compund, Civil Lines, Jhansi.

... Applicent.
versus

i. Union of India through General Marager, Central
Railway, Bombasy VT.

ji. Chairman, Railway Service Commission,(now known
as Railway Recruitment Board), Bombay Central,
Bombay.

3ii. Divisional Rallway iMeraaes, central Railway,
JhanSic

s Responde n‘ts.

14. Original Apnlication no. 274 of 1992.

Beepak Babu Rawst, s/o shri R.N. Rawat, R/o 83 Chhatra-
salpura, Lalitpur (U.F.).

... Applicant.
hoTooe

i. tnicn of Indiz wnarouln seneral Nenaoel, Central
Foiiway, Bombay Y.

\ y cossbfm
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ji. Chairman, Railway Service Commission (now known
as Railway Recruitment Bvard), Bombay Central,
Bombay.

iii. Divisional Railway Manager, Central Railway,
JhanSi .

se Respondents.

LR Orizinal Application no. 276 of 1992.

Santosh Kumar Sharma, S/o Shri B. Sharma, R/o 155/20,
Subhash Pura, Lalitpur (U.P.)

a & & Applicanti
Versus

i. Union of India through General Manager, Central s
Railway, Bombay VT.

ii., Chairmen, Railway Service Commission (now known
as Railway Recuritment Board), Bombay Centrsl,
Bombay.

iii. Divisional Railway Manager, Central Railway,
Jhansi. .

«.. Respondents§

1% . Original Application no. 276 of 1992.
Mahesh Chandra Sharma, S/o Shri R.D. Sharma, R/o 241
Outeide Datiz Gste, Beind Home Guard Training Center
Jnansi.,

' Applicant.

Versus

i, Unicn of Ipdia through Jeneral Manager, Centrsl
Railway, Bombay VI

[P

Ch-irmen, Railway Recruitment Board (Priviously
veu o nodlway Service Commission), Boemuay

L.be

e A H P ALY
: |k1:‘l.’ it 'A}!I--'C.‘l\‘;f. .

«ss Respondents.

1, riginal! Anplication no. 277 of 1992.

i
in

. Jinsyeye. S/o Sri H.S. Updhayeya, B/o Railway Qr.
e loni, Azrs Centt.

VeETsus

T SO st lentio o tnnougn uaenérl ol e ancd SO SR
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- . Railway , Bombay VI.

ji. GChairman Railway Service GCommission {now known
as Rallway Recruitment Board), Sombay .Cepiral,
Bombay.

4ii. Divisional Railway Manager, Central Railway,
o JhGBSi:' e

... Respondents.

19. Original Application no. 278 of 1992.

om prakash Rai, /o shri P.P. Rai, B/o (G/O) Bhatriya
Lodge, Manick Chowk, Jhansie j

se e Applicant.
versus

. Union of India through General Manager, Central
Railway, Bombay VI.

jj., Chairmen, Railway Service Commission (now known
2s Railway Becruitment Board), Combay Central,
Bombay. .

iii. Divisional Rallway Manager, Central Railway,
Jhaﬁsi -

see Respondents.

9@8. Original Application po. 279 of 1992.

Ajai Kuymar UpadhayaYay s/o sri B.L. Updhayaya, R/ o0 182/1
Barubhonde la, Jhansi. '

... Applicant.
Versus
i. Uni-n of India through General Manager, Central
Railway, Bombay VI.
ji, Chairman Railway Service Corrission ( now known
as Ralway Recruitment Board), Bombay Central
Bombaye.

jii. Divishonal Rakhlway Manager, GCentral Railway,
JhanSio

... Respondents.
24 . Original App lication no. 80 of 1992.

Rom Swaryp Ahirwar, s/o Shri Tamhe, E/c Grem fevol Post
Lohaga Via Kounch, Distt. Jnznsi.

1 : ‘ : o
Verq S T




/1 8 [/

i. Union of India through General Manager, Central
Railway, Bombay VT. - ‘ :

ii. Chairllan, Rai 1'&
as Railway Recr
Bombay. =~ .

Service C
tment £

ommission ( now known
), Bombay Central,

't

144,

. N Originaliﬁfp}icat;@_ég. _‘m), of 1992.

Mahendra Kumar Tripathi, S/e shri B.D. Tripathi, n/o
305/2, Jhokan Bagh, Jhansi. . |

.ss Applicant.
ersus

i.  Union of India through General Manager, Central
Railway, Bombay VI.

"ii., Chairman, Railwa Service Commission (now known
as Railway Recruitment Board), Bombay, Central
Bombay. ‘.

jii. Divisional Railway Manager, Central Railway,
JhanSio

ce e RespomentSo

23. Original Bpplication no, 424 of 1992.

Rajesh Chandra Tripathi, S/o shri A.S. Tripathi, R/o
Kaloo Kywan, Tinwari Road, Banda.

PR Applicant.
Versus

i. Union of India through General Manager, Central
Railway, Bombay V1.

ji. Chairman, Railway Service commission (now known
as Railway Recuritment Board), Bombay Central, =
Bombay.

i4i. Divisional Railway Manager, Central Railway, Jhansi.

cos P.espondents.

of. Original Application no. 425 of 1992,

Rakesh Kumar Awasthi, /o shri L.S. Awasthi, R/o 76
Fasudec, Terc BT, Jhansi.
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Vversus

Union of India through General Mgnager, Central
Railway, Bombay VI.

Chairman, Railwa{ service Commission (now knonw
as Railway Rgcruitment Board), Bombsy Central, -
BOIbaY . .- A ?i:: ‘

iR

pDivisional Railway Manager, Gentral Railway, =~ =~

Jhansi.

e s Respondents.

Original Application no. 428 of 1992.

Jamaluddin Khan, S/o shri N.U. Khan, R/o Deen Dayal Nagar
c/o AiB.M. Building Materiak, Nandanpura, Sipril Bazarl,
Jhansl.

.i‘i -

ii.

iii.

286,

es Applicant.
Vversus

Union of India through General Manager, Central

Railway, Bombay VT.

Chairman, Railway Recruitment Board (pPreviously
knonw as Ralilway Service Commission), Bombay
Central, Bombay.

Divisional Railway Manager, Central Railway,
Jhansi.

..+ Respondents.

Original Application no. 429 of 1992.

vinod Kumar Awasthi, S/o shri R,R. Awasthi, R/o Mohalla
Hatwara, P.O. Talbehat, Distt. Lalitpur (U.P.).

ii.

iii.

... Applicant.
versus

Union of India through General Manager, Central
Railway, Bombay VI.

Chairman, Railway Service Commission { now known
as Railway Recnuitment Board), Bombay Central
Bombay.

Divisional Railway Manager, Central Railway,
Jahnsi.

..» Respondents.

n:--noolo/"

b
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i. Union of India through General Manager, Central
Railway, Bombay VI.

ii, Chairman, Railway Service Commission (now known

as Railway Recruitment Board), Bombay Central,
Bombay L ,‘" [T R i 5 — ¢

141, Divisional RJfl&%ygﬁanagff.ﬁontral flway,  *
Jhansi. :

... Respondents:

4., Original Application no. 281 of 1992,

Mowendra Kumar Tripathi, s/o shri B.D. Tripathi, R/o
305/2, Jhokan Bagh, Jhansi. ,

aee Applic ant.

versus

i. Union of India through General Manager, Central
Railway, Bombay VI. _

4i. Chairman, Railway Service Commission (now known
as Railway Recruitment Board) , Bombay, Central

Bombay.

jii, Divisional Railway Manager, Central Railway,
Jhansi.

.s+ Respondents.

28. Original &pplication no. 424 of 1992.

Rajesh Chandra Tripathi, s/o shri A.S. Tripathi, R/o
Kaloo Kywan, Tinwari Road, Banda.

sea App licant-

Versus

i. union of India through General Manager, Central
Railway, Bombay VI.

ii. Chairman, Railway Service Commission ( now known
as Railway Recuritment Board), Bombay Central, ™

Bombay.
iii., Divisional Rallway Manager, Central Railway, Jhansi.

... Respondents.

o%. Original Application no. 425 of 1992.

~d
Rakesh Kumar Awasthi, 5/6 shri L.S. Awasthl, R/o 76
Wos.ce o, Mars stosr Thinsi.

' H"ll;.jntb
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. Origingl Application no. 916 of 1992

Madhukar Deo Pandey, S/o shri R. Pandey, R/o Post
Baldeo, Distt. Mathura (U.P.) .

.+o Applicant.
versus . R T *”'i |
N A P £ R

4.  Union of India through General Manager, Central o
Railway, Bombay VI. o

ii. Chairman, Railway Aecruiiuent 2oa7d (previously
known as Railway Service Commission), Bombay
Central, Bombay.

i4i, Divisional Rallway Manager, Central Railway,
JhanSio

see Respondents.

28. Original Application no. 918 of 1992.
'Rajendra Kumar Srivatava, s/o shri V.S. Srivastava, R/o
554/7, Chitra Gupt Bhawan, Adarsh Nagar, Sipri Bazar,
JhanSio :
eos _APP licant.
Versus

i. Union of India through General Manager, Central
Railway, Bombay VI.

ii. Chairman, Railway Recruitment Board, Bombay, Cen-
tral (previously known as Railway Service
Commission) .

jii. Divisional Railway Manager, Central Railway,
Jhansi.

P Respondents.

29. Original Application no. 920 of 1992.

Ram Gopal Rai, S/o Shri B.L. Rai, R/o 29 Ramlila Maidan,
Babina, Distt. Jhansi.

e AppliCant
Vesus

i, Unjon of India through fmensral Manager, Central
Railway, Bombay VI.

ii. Chairm>~  Railway Recruitment Board (Previously
vnowm as Rallway Service Commission), Bombay
Cantral

e .‘:\pplic ant.

\
%,\, ceeroell/m
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jii. Divisional Railway Manager, Central Railway,
Jhansi.

... Respondentis.

28. Original Application no. 922 of 1992

pankaj Kumar Gupta, S/o Shri S.B. Singhal, R/o Rly.
Qr. No., MB 178-A4, Station Road, Agra Cantt.

e Applican't.
Versus

i. Jni-n of India through General Manager, Central
Railway, Bombay VI.

ii., Chairman, Raeilway Recruitment Board (previously
known as Railway Service Commigsion), Bambay
Central.

§ii, Divisional Railway Manager, Central Railway,
Jhansi.

.. Respondents.

31 . ° Original Application no. 923 of 1992

rradeep Kumar, S/c Shri P. Nerayen, R/o house no. 475
nezr Bihari Ji Ka Temgle, Babina, Jhansi.

* e Applican't.
Versus

ia Union of India through Genersl Menager, Central
Raiillway, Bombay VI.

ii., Chairman, Railway Recruitment Board (previously
known as Ra: lway 3¢rvice Commissiorn), Bombay
Central,

iii. Divisional Railway Moenager, Central Railway,
Jbansi.

. e Resp Onden-t S

3% Original A-clization no. 924 & 169D

cauwa.a knars, e [ zoz, =2 H>us€e no.
278, Ivainalsli.., 2137, T feo

N~

.. Agclicant.

Ver

-y
[ RN

i. Union of India throush General Manasar, Ceniral
Bailway, > -u3y \T.

e e v .12,'!-
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iii.
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Chairman, Railway Recruitment B
known as Railway Service Commis

oard (Previously
sion), Bombay

Central.

Divisional Railway Manager, Central Railway,
JhanSio

... Respondents.

N~
ey

4y

inal aApnlication no. 072 O

ataial
&7

Mohamnad Israil, S/o Shri Mohd. Gani, R/o ward No. 2,
near Railway Station Harpalpur, Distt. Chhatarpur.

ii.

iii.

3%

s e e Applicant.
Versus

Upnion of India through Gereral Manager, Central
Railway, Bombay VI.

Chairman, Railway Recruitment Board (previously

known as Railway Service Commissioen), Bombay
Central. ,

Divisional Railway Manager, Central Railway,
Jhansi.

... Respondents.

Original Application no. 1073 of 1992.

Jagdish Prasad Tewari, s/o shri Baij Nath Tiwari, K7

Village Sunrahi, Post Tindwari,

Distt., Banda.
e». Applicant.

Versus

i Jnion of lndia through General Manager, Central
Railmay, Bombay VI
ii. Chairman,uﬂailway Recruitment Boare (rreviously
known as =alilway Service Sor.issior) 2ombev
€entreal
iii. Divisioral Rajilway Manager, leriral ned by
Jhansl.
cee M 15,
35. Original Application no. 1074 of %Xl
Rraawyt Swarun Sharra, 3/o shri Uis. 37erTi, oo 72,
Nand Dwar, Gokul, Mathoa. (U.P.)
S ~ T o
[ LA S i
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secured 105 or more marks out of 300 shall be deemdd to have:

been recommended for Category NoW25 and the General Managers
of the respective Railways shall take steps to consider
whether these dppll.cmts can new be granted appeintments

in the vacancies which we have indicatod , within two menths

frem the date of receipt eof the erdor.!.”

1l The respondents thereafter filed civil appeals mol, |

1821-31/1994 and the Hon'ble Supreme Court vide its judgment
delivered on 297941994 set aside the arder dated 64,10L93a
passed by the Bombay Bench of the Jribwnali It did not find
any arbitrariness in the cut off marks which were also adopted
by the High Power Committeetf Thereafter certain other -
petitions were filed before the Bombay Bench, Thelleading
0.A ;5 280/91'. The 14 O.As were decided by a cemmon judgment
dated 1.2.95 and they were dismissed on the ground of limi-
tation as also on merits,

12, The learned counsel for the respondents hss also
placed for our consideration a decision rendered by the

Jabalpur Bench in 0.A., 405/88 decided on 62.95, The jutym
ik
Bench took the view that,the decisions in appeals by the’

Honfble Supreme Court through its judgment dated 29.5i.94%

-
the applicantg was not entitled to any reliefs,

13, These O.As have hear to suffer the same fate:, They
are barred by limitation, not maintainable befere this dench

and even on merits no case for interference is made out,

Al]l <he O,As e1e tharefore dismissed, No orders as to costs
fon - ,
. i

VICL . A l-84N
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1.c matter has come to an end and dismissed the R holoing tils,
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the decision by the Iribura«il 4n other case afforde) @

fresh cause of action, The case law on the question has been

considered by the Madras Bench eof the Tribunal in a case

reperted in 1994(28) ATC 810 AJP.E,U Class III Vsi Union eof E'i

India and Ors, We are in respectful agreement with the view
>

taken in the said.ecision’, We, therefere hold that the G.As

are barred by limitation’,

10 We may now proceed to analyse certain decisiens i
|
gited at the bar, The Bombay Bench of the Tribuna] vide its N |
i 1
judgnent dated 14,2,92 had observed that most of the applicants |

were not declared selected because they have obtained less
than 150 marks The Bench in its decisien rendered en 14.,2.91

marRs ey €

wes held that the cut)y off dwm arbitrargsx as it laid down

certain qualifying marks in excess of 35% even though
suff icient nugber of persons were not going to join the

services amd even those who had secured less than 1%0 marks

had tc be appointed to fill the available vacancies which

were advertised ./ﬁtain directions were given to the respo-
nﬁen‘té‘jtc identify the actual number of vacancies in the Emplo-é

yment Notice No, 2/81-82 and the vacancies in each category
have to be further earmarked, This is for category no.25.

{11} The respondents shall furiher find out as to how many

R -
Cana oot

©s, whc eppeared in the scid exsmination,

have been selected finally and given appcintments
Sii;iiilother directions were also given which would not be
relevant for our purposes, Except to note that in compliance

whkilh the directions given in the said order the High Fower

Croriltee cove ‘1s report, Thereaft=r a cenmtswot petitiss vos
£ N ' s aptopetition Doy B s cd s o0
a
. . . . o - . TN [ Ce
o Lol uting et all theee ot hanbs who i

\
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Govt, has issuved a notification laying down the jurisdictien
of the various Benches of the Tribunal. In respect of the

Allahabad Bench wee.f%H 1b11.85 the territorial jurisdiction
kas indicated in the notif icatien dated 19,88 which was

published in the Gazette of India Extracridinery dated 1.,9.88
at Pgu 1 is ® Stste of U.P.(excluding 12 districts mentioned |

under sl. Noi,4 under the jurisdictien of the Lucknew Bench

Woeofe 19e1091). The final list has also been shown to have

!

been published by the respondent no,2 at Bombay. Thus we

are satisfied that for want of territorial jurisdiction thdis
Bench of the Tribunal cannot take cognizance of these 0‘.As‘.
8. We may now proceed to consider the plea of-vthe

0.A being barred by limitation which has been raised on behalf
of the respondent no.2. The selection was made in 1982 and
when certain discrepencies was found inquiries were held and
onn completition of the inquiry the final selection list was
issued in December 1686, The 0-.As have been filed in 1999_,.

Clearly the OI.As are barred by limitation &s provided under
section 21 of the A,T, Act, The learned counsel for the
applicant submitted that similar matters were taken up fer
consideration by the Bombay Bench of the iribunal as also by

this Bench of the Tribunal and the decision by this Bench of
the ‘ribunal in the eforesaid Ohs were rendered in Septerber
1991 while the decision by the Bombay Bench of the Tribunal
was rendered en 14,2,91.

9 It is fairly well settled that a decision of a

court or Tribunal does not afford - frech cause of actiont

e

Tr question of law wnich cene to b2 drcided could very well
-;"!,E: p i

‘. + . . L - . - ~ R IS SE SR ST Y e X imiig.,a-*
havae L86n pooxsT 1y e SypooTooh s ¢ reriot ot 4 ARL
a¥d? Lol oL } ' iF LP"CI-'L'-'
. : R - e ra ittt
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of want of territorisl jurisdiction, Admittedly, the
Empleyment Notice was issued by the Railway Recruitment
Board, Bombay and the result was required to be declared by
the Railway Recruitment Board, Bombay, The 8pplicants have
sought the relief of a writ of mandamus to be issued to the
Tespondents to issue the 2ppointment order in favour of the

3pplicant within a time bound peried in consonance with the

judgment of thas Tribunal in 0.A. Nof, 318 of 1989 dated

leeales
30.9,1991t% since the respondent nol\2 is ththputsido territo-

rial jusisdictien of the Tribunal evidently such a directien
cannot be issued to the respondent nog. The provisions
of Art, 226(03 the Constitution of India will not goven the
sitaation., %ﬁ: territorial jurisdiction of the Allshabad
Bench of the Tribunal has been laid down,$% Section 19(1)
of A,T. Act provides that:
" subject to the other Frovisions of thic

Act, a person aggrieved by any order

pertaining to any mstter within the

Jurisdiction of the Tribunal may make

an application to the Tribunal for the

Tredressal of his grievance "
Thus for the purposes of maintginability of the C.A, the
sine quomnon is that ke it seek redressal agoinct er orriice

kax perteining to any matter within the jurisdiction of this
Tribunal,i&idently since the Railwsy Recruitment Board
Bombay, respondent nogZ was competent tc declars +the roault
and it being Lantaqeoutside the territorial jurisdiction of
unpﬁbcnﬁh of tbii IJ.munal the applicants canrot scek

"“ig\f
Tudioaw ot of 2ty  grievance yd@ 31 of ant belng civer epv
r‘f\__
ST T Er by esporT L Aan? ., In exe: oo Lt
UrGEr Sub Sec,
perils Tonfoirzd mpk/(l) of Scution ya ATe Act 2 Caibral
\
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circular has alse been jssued on the same subject on 5%1k90s
2, The Respondent ne%2 has filed & written stataent in

almost all the O.Asi Therein the plea'the O.As being barred by

limitatien as previded $ %85t 40 21 of the A T.Act has been
raissde it has been stated that as far as the applicants are
concerned. the final selection of Xnks Category Ne% 28 w23
£inalised during December 1986 and the name of the applicants
do not find place in the final panel issued, as they had

not secured adequate marks to qualifye. The O'Ju were filed
in the year 1992, A further plea taken in the counter aff ida-
vit is that the cause of actien on the basis of which the OAs
are being filed sannot be said to heve eccurrod.withi.n the

territorial jurisdiqtion of this T:'i.bur_tal-. The Empleyment
Notice was issmd by the Respondent Not2, the office of which
is at Bombay. The further plea taken is that the place of

stay of the applicant would not determineg the jurisdiction

to file the O,A. It has also been pleaded that the orders
jssued by the CAT Bombay Bench er Allahabad Bench does not
afford a fresh cause of action and the O.As are barred by

time., It has been pleaded by the respondent no,2 that the
said circular has no connection with the present petition.
it was meant for fixation of seniority of selected candidates
and since the petitioner ﬁes not guelified for final seliction ii

he has no claim for appointment, No rejoinder affidavit
appears to have been filed in any of the O.As.

6. we have heard the learned counsel for the
pariies, .
D‘ et )
7a ye may first raiﬁt the preliminary objecticns wiih
5
T S A D R of tr e G0N the grost

b

} .
L ] s{.‘:c.’-i
\&}y
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they were asked to attend the psycholegical test held in the

of fice of the Respondent No.2 at Churchgate, Bombay on 12.5.82.
9.

The further case &f the applicants that thereafter a notice

was displayed at the notice board of the Respondent No:,2

indicating th,t some investigations are in process and after :
completion of the investigatiens the resuiis will be declared i
and the appointment orders will be issued for which equal

nunbers of posts were being reserved, The applicantyg statec

that R® he made representation on on 11.11.88 which got ne
response;,
P Sﬂ“e%'

3. In the meantime it appears that ;the candidates
filed QAs Under Section 19 of the A.T. Act before the Bombay

Bench and the said O.As were decided by an erder dated 14.2.91
The applicants have also made reference to decision by this

Bench of the Tribunal wviz;(i) O.A. No', 936 of 1987
Smt, Raj Kumari sharma Vsi Union of India decided on 15.%.91

(ii) O.A. No, 318 of 1989 Rajesh Kumar Shivhare and Ors Vs,

thion of India decided on 30,9:1991’,

4, The applicants further ‘case is that after the

said judgments the applicants approached the office of the
Respondent not2 to bestow the sama benefits arising out of
the said judguents to the applicants but he was told that

he should also bring such a direction from the Iribunal, The
applicant further contend that ne inquiry had been conducted
in the matter and at any rate the arplicants have not been
allowed to participate in the process of inquiry. Thelir

further case is that am #m the entire examination has not been B

~ancallad and the appr'rtment ori rs v hien jscued and a
‘ \

Q“—:)/ ) .'.})20



5{. Original Application no. 141 of 1988

Km. Indra Singh, D/o Lateé Shri Chandan singh, R/o 536,
Nanak Ganj, Sipri Bazar, Jhansi.

‘ .ss Applicant..
Counsel for the applicant. shriAlok Dava

- Versus
i. The Union of Indic through the Ganoral Manager,
Central Railway, Bombay VI.

ji. Railway Serivce Coemmission, Bombay.

f

... Respondentis. 1

Cansel for the Respondents. Shri H.P, ghakorvorty
shri v.K, Goel.

O R DE R (Regerved}

JUSTICE B,C. SAKSENA,V,C,

These 30 d.As involve almost identical questions of
fact and law. They are, therefore being decided by a common
orders,
2. Iﬁe brief facts are that dn the Employment Notice No‘
©/30/81 was issued by the Railwey Recruitment Board Bombay’
This Board was previously kno:zn::‘failway Service Commissieni,

L ‘
In the said Employment Notice;various non-t8chincal categories, .
category Noi 25 had been indicated for the post of Probationary‘

-k

Asstt. Station Masters., The applicants state that they had

applied in response of the said Employment Notice for the said
post viz Category No, 25, They were called te appear at the

. wiitten test halc on 21,6.188l1, They were also shown as
successful at the written test and were called to appear at

an interview k=xk held on 31.3.1982 at Bhopal or other

céntres., Thr grpiignie Syrihor oo ot o ~hyagpmntly

x%crhf '.o-plg
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133, Divisional Railway Manager, Central Railwsy, Jhansi.

+.» Respondents.

48, Original Application no. 402 of 1994

Lala Ram, S/o Shri Kashi Ram, R/c 487/3, Near Junior
High School, Nai BRasti Jhansi.

N .
ces nppll"cx‘:'t.

Versus

i Unicn of India through Secretary Railway Board,
Ministrv of Rzilway, New Delhi.

ii. General Manager, Central Railway, Bombay VT,

iii. Chairman, Railway Recruitment Board, Bombay Central
Bombay.

+.. Respci_ents.

44 , Original Application no. 413 of 1994.

Mzhendra Kumar Agnihotri, S/o Shri Bhogi Ram Agnihotri, R/o
472, Station Road, Lalitpur.

«ss Applicant.
Versus

3 Union of Indie throigh sécetory, Railway Board,
Ministry of Raiways, New De lhi.

ii. General Menager, Central Railway, Bombay VT,

iii. Chsirman, Hailwsy Recruitmeni Bosrd, Bombay Central,
Bombay.

..+ Respondents.,

3 Originel Aprlic.tizn rno. 422 of 1994.

Suril Kum -~ Bhatnsoes, &/0 3hri K.E. %hzinagal, R/C near
K.E. Coleny, Civil Lines, Lalitpur.
evs Applicant

Counsel for the applicant Shri R.K. Nigam.

Versus
i, Unio: of India through Secretary, Rallway Board,
Miistry of Hellways, Ikew Deihil,
il Geperc! Varaner, oontvai Hellvsy, Dombay VT,
111, Shedro o Kedon ooyt : 7 ek - Contral,

e S L T3

Counsel 90 tie Respinderts 3hrl alV. 30ivastiava.
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Railway, Bombay VI. @
ji. Chairmen, Rai lway Recruitment Board, Bombay Central ~i
Bombay . i
jii. Divisional Railway Manager, Gentral Railway, Jhansi.
... Respondents. ﬁ
4&  Original Application no. 1465 of 1993 o E
Saniiv Kumar Tiwari, S/o shri R.N. Tiwari, R/o Gandhi Nagar - i‘ ‘
Vonch, Digtrict Jalaun. L"
v.. Applicant. %
Versus 1"

i. Union of India through General Manager, Central
Railway, Bombay VI. ‘

ii. Chairman, Railway Recruitment Board, Bombay Centraly
Bombay.

i{ii. Divisional Railway Manager, Central Railway, Jhansi.

e Responden‘ts.

46. Original Application no. 20 of 1994

<.

R/o

Arvind Srivastava, s/o Awadh Behari Lal Srive ta
307, C.P. Mission Compund, Jhansi.

ves Applicant.
Versus -

i. Union of India through secretary, Railway Board,
Ministry of Railway, New De lhi.

ii. General Manager, Gentrsl Railway, Bombay VI. -

iii. Chairman, Raillway Recruitment Board, Bombay Central
Bombay »

... Respondents.

47. Criginal Application no. 7 of 1324 -

Promod Srivestava, s/o Shri S.S. Srivastava, R/o 157,
Chaturyana, Jhansi.

P A‘Dpli(‘-ant.

Versus
i, Unﬂrn 0f India through General lanager, Central |
ailway, Bombay VI.
ii. Chz;rm.wé Railwen ﬁ:ar'df'fni Board, Bombay Central,

S N
'ln--JJ! *

LY eeedsl?/-
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Versus
i, Union of India through General Manager, Bombay VI.
ii, Chairman, Railway Recruitment Board (previously
known as Railway Service Commission), Bombay
Central.
iii. Divisional Railway Manager, Central Railway, Jhansi.

+«+s Respondents.

4g. Original Applicstion neo. 1295 nf 1902

Vinod Kumar R. Shrotiys, S/o shri Raja Ram, R/o M. Lal Ganj
Rampur, Jhansi.

.so Applicant.
Versus

i. Union of India through General Manager, Central
Rai lway, Bombay VT.

ii, Chairman, Railway Service Commission{ now known as
Railway Becruitment Board), Bombay Central.

iii, Divisional Railway Manager, Central Railway, Jhansi.

s e Respondents.

42. Origins. Atplication no. 614 of 1993.

Ajit Kumar Srivestava. S/ Shri K.B.L. Srivastava, R/0
- 902 Kalyani, D Civil Lines, Unnao.

ese Applicant.
Versus

i, Union of India through General Manager, Central
Reilway, Eombay VI.

ii., Chairman, Railway Recruitment Board, Bombay Central,
Bombay.

s2:, miui-icnal Railway Manager, Central Railway, Jhansi.

ves rmHesponcents.

4l,. Original Application no. 1060 of 1993.

4arand Kumar Srarma, S/o Shri B.S. Shsrma, R/c (C/o) shri

L.D., Mighra, Pratap Ganjpura, Jajdalipur, Distt. Besira.
PR ""‘""H.Cc‘ent "

Versus

fIndcr of Trdda Through denc Ll Mareotes . JuhAT

:
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Versus
i. ynion of India through General Manager, Central
Railway, Bombay VI.
ji. Cheairman, Railway Recruitment Board (previously

known as Rallway Service Commicsion), Bombay
Cen‘tral-

jii. Divisicnal Railway Manager, Centrai Rai lway,
JhanSio ,

... Respondents.

3g. oOriginal Application no. 1078 of 1992

Shat il Ahmad Hasmi, s/o shri w.A, Hasmi, R/0 Devganpura,
post Panwari, Distt. Hamirpur. U.P.) « 3

ves Applicant.
Versus

i. Union of India through Gereral l4ianager, Central
Railway, Bombay VvT.

ji. Chairman, Railway Recruitment  Board (previously
known as Rallway service Commission), Bombay
Central.

i3i. Divisional Railway Manager, Central RaiWway,
Jhansi.

veo Respondeﬁts.

4o . Original Applicstion no. 1081 of 1992.
Viijay Kumar pwivedi, 5/0 Shri G.S. Dwivedi, B/o Village
Tokali (Hastam) p.0. Hastam, Via Khurhand Station,
Distt. Epnda.

PR App lic ant

Versus

i. Unior. of India through Germeral Manager, Central »
Railway, Bombay VT.

ji, Chairman Failway Recruitment Board (previously
known as Rallway Service Commission), Sembay
Certral.

1ji. Divisioral Railway Manager, Central Railway, Jhansi.

son RespondentS.

¢4, Oricinzl Applicetion no. 1083 of 1992

Losiey Ly o7 SravichoTw o/ oanrd A.R,L.Srivastevea, B/o

. .\ APE licant .
SO
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iiio'

36,
Mohd.

f{ lb //

Versus

uiion of India through General Manager, Central
Railway, Bombay VT.

Chairman, Railway Recruitment Board (previously
known as Railway Service Conmission), Bombay
Central. .

Divisional Railway Manager, Central Railway,
JhanSio

- - ) -
sse nespuuuenta.

Original Application no. 1075 of 1992,
Aslam Khan, S/~ 3hri Mohd. Yusuf Khan, R/o 114,

Mewatipura, Jhansi.

37,

..+ Applicant.
Versus

Union of India through General Manager, Central
Railway, Bombay VT,

Tre Secretary, Railway Recruitment Board (previo-
gsly kTown as Railway Service Commission), Bombay
entral.

Divisional Railway Manager, Central Railvay,
Jhansi.

+++« Hespondents.

Original Applicaticn no. 1076 of 1092,

Bharet Bhushan, S/o Shri Keshav D,s, R/o Poonch, Moth,

Di=tt

ii.

azl.

37.

"

Asnok

haihaa

Jhansi.
.ev Applicant.
Verus
Union of India through Gererz! Manager, Central

Railway, Bombay VI,

Chairman, Railway kecruitment Losrd {greviously
known as hailway Service Commission), Bombay

—~ -+ -~ Y
-2rT

Divisiorsl ..s:iway kierezer, Cer®r 1 Hailway,
Jnansl.
eve feEspondents.
Original Ap, lica iom ro L2070 of C0sz,
Sumer Veri:, 202 5ol e . N S
y JJhans .,
nt




